
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURf OF ASSAI4 NAGALAND: MIIORAM AND ARUNACHAL PRADESH)

NOTIFICATION

Dated: Guwahati, the 25'h October, 2024

NO. HC.VII-163 120241 10635 I A ## fhe Hon'ble Gauhati High Court has been

pleascd to deputc the following newly appointed Gradc-lll ludicial Offlcers of

Mizoram ludioal Service to undergo Induction Training at the ludicial Academy,

Assam as per relcvant rulcs of l4izoram Judicial Scrvtce.

Sl. No.

I

2

3

Name of the Officer

Smtr. Abigail Hminqthanpari

Smti. Cassand ra Zosa nglia ni

Smti. Shcila Laldinthari f tnialum

Designation

Civil Judge (J r. Dvn. ),Aiiawl

Civil J udge (Jr.Dvn.), Kolasib

Crvil Judge (lr. Dvn.), Lunglci

The Traincc Officcrs are dirccted to rcport at the ludicial Academy, Assam,

National Law Univcrsity Campus, HaJo Road, Kamrup, Amingaon, by 9.30 A.M, on
O4-LI-2O24, for undergoing Induct on Training.

By Order,
Sd/- S.K. Poddar

REGISTRAR GENERAL

Memo No. HC.VII-I63/ 2024110636 /A, Dated: 2S-LO-2O24
Copy forwardcd for tnformation & nccessary action to:

1. The L.R.-cum Commissioner & Secretary to the Govt. of Assam, Judicial
Department, Dispur, Guwahati, Assam.

2. The Secrctary to the Golt of lvlizoram, Law and ludicial Department, Aizawl.
3. The Accountant Gencral (A&E), lyrzoram, Aizawl for information and

nccessary action

[fhe Officers are placed on deputation for the program on condition
that (a) the Officers wi be treated as on duty during the training
period & (b) they wilt be entitted f.A. & D.A. as admissible under the
RulesJ.

4. The Regtstrar (Admin./Vig rla nce/Estt, i/c), Gauhati High Court, Guwahati.
5. The Regiska r-cum-prrncrpa I secretary to Hon'bre the chicf lusticc, Gauhati

High Court, Guwahatr.
6. Thc Rcgistrar, Gauhati High Couft, Aizawt Bench, Aizawl.
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(He is reguested to inform the concerned Officerc about this
Notification accordingly)

7, Thc Joint Regrstrar (ludl.i Plvl&P), Gauhati High Court, Guwahati.
8. Thc Research Offlcer, ludictal Academy, Assam.

9. Smti. Abrgail Hmingthanpan, Crvil Judge (Jr.Dvn,), Aizawl.

10. Smti. Cassandra Zosangliani, Crvrl Judge (Jr.Dvn.), Kolasib.

11. Smti. Sheila Laldinthari Hnialum, Civll Judge (lr.Dvn ), Lunglei

12. The Deputy Rcgistrar (Finance), Gauhati Hlgh Court, Guwahati.

13. The Traince Judicial Officcrs.

a. The Trainee Officcrs are to intimate thcir travel itinerary, ln

writing ln thc format given below, to the ludicial Academy, Assam

by email at rudicialacadcmvassam@)qmail.com on or before 28-

1-O-2O24 to cnable the Academy to arrangc for accommodation.

Name &
Designation

Datc of
Arrrval

Accommodation
req urred
(Ycsi No)

Mobile
Number

(WhatsApp)

b. Academy will provide conveyance to the participating

ludicial Officers, who avail the accommodation, as

arranged by the Academy, only from the place of

accommodation to the ludicial Academy, Assam during

the training period.

14. Thc Projcct l,lanager, Gauhati High Court, Guwahati.
(He is reguested to upload the notification immediately to the
oflicial website of the Gauhati High Courtl Guwahati).

15. Thc Administrative Offlccr, .ludicial Academy, Assam with a request to
place the Notification before the Hon'ble Director, ludicial
Academy, Assam.

16. The Private Sccretary to Hon'ble Mr. lustrce l4anash Ranjan Pathak, Gauhatt

High Court, Guwahatl for his Lordship's kind information.
17. Thc CA to the Registrar General, Gauhati High Court, Guwahati.

ITHE LISTOFO.FICERS HIRtIIIABOV. B OT ECESSARII/ IN OROIR OF SETIIORTIYI

REG IST ERALRG
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